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 Title  :  Papers  laid  on  the  Table  of  the  House  by  members/Ministers.

 MR.  SPEAKER:  Papers  to  be  laid.  Shri  Shriprakash  Jaiswal.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HOME  AFFAIRS  =  (SHRI  SHRIPRAKASH  JAISWAL):

 I  beg  to  lay  on  the  Table  a  copy  of  the  Citizenship  (Amendment)  Rules,  2006  (Hindi  and  English  versions)

 published  in  Notification  No.  G.S.R.  417  (E)  in  Gazette  of  India  dated  the  12th  July,  2006,  under  sub-section  (4)

 of  section  18  of  the  Citizenship  Act,  1955.

 (Placed  in  Library  See  No.  LT  4530/06)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HUMAN  RESOURCE  DEVELOPMENT  (SHRI  M.A.A.

 FATMI):  I  beg  to  lay  on  the  Table-

 (1)  A  copy  of  the  Memorandum  of  Understanding  (Hindi  and  English  versions)  between  the  Educational

 Consultants  India  Limited  and  the  Department  of  Secondary  and  Higher  Education,  Ministry  of  Human

 Resource  Development,  for  the  year  2006-2007.

 (Placed  in  Library  See  No.  LT  4531/06)

 (2)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute  of  Educational

 Planning  and  Administration,  New  Delhi,  for  the  year  2004-2005,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 National  Institute  of  Educational  Planning  and  Administration,  New  Delhi,  for  the  year  2004-

 2005.

 (3)Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (2)

 above.

 (Placed  in  Library  See  No.  LT  4532/06)



 (4)A  copy  of  the  Statement  (Hindi  and  English  versions)  explaining  reasons  for  not  laying  the  Annual
 Audited  Accounts  of  the  Tezpur  University  for  the  year  2004-2005  within  the  stipulated  period  of  nine
 months  after  the  close  of  the  accounting  year.

 (Placed  in  Library  See  No.  LT  4533/06)

 (5)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Assam  University,  Silchar,  for  the

 year  2003-2004,  together  with  Audit  Report  thereon.

 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (5)

 above.

 (Placed  in  Library  See  No.  LT  4534/06)

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute  of

 Technology,  Kurukshetra  for  the  year  2004-2005,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 National  Institute  of  Technology,  Kurukshetra  for  the  year  2004-2005.

 (8)Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (7)

 above.

 (Placed  in  Library  See  No.  LT  4535/06)

 (9)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Aligarh  Muslim  University,

 Aligarh,  for  the  year  2004-2005.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Aligarh  Muslim  University,  Aligarh,  for  the  year  2004-2005.

 (10)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (9)  above.

 (Placed  in  Library  See  No.  LT  4536/06)

 (11)  @)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Maulana  Azad  National  Institute

 of  Technology,  Bhopal,  for  the  year  2004-2005,  alongwith  Audited  Accounts.



 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Maulana  Azad  National  Institute  of  Technology,  Bhopal,  for  the  year  2004-2005.

 (12)Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (11)

 above.

 (Placed  in  Library  See  No.  LT  4537/06)

 (13)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute  of

 Technology,  Rourkela,  for  the  year  2004-2005,  alongwith  Audited  Accounts.

 (i1)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 National  Institute  of  Technology,  Rourkela,  for  the  year  2004-2005.

 (14)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (13)  above.

 (Placed  in  Library  See  No.  LT  4538/06)

 (15)  (a)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Visvesvaraya  National  Institute

 of  Technology,  Nagpur,  for  the  year  2004-2005,  alongwith  Audited  Accounts.

 (i1)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 Visvesvaraya  National  Institute  of  Technology,  Nagpur,  for  the  year  2004-2005.

 (16)Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (15)

 above.

 (Placed  in  Library  See  No.  LT  4539/06)

 (17)  Acopy  each  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Babasaheb  Bhimrao  Ambedkar

 University,  Lucknow,  for  the  years  1998-1999  and  1999-2000  together  with  Audit  Reports  thereon.

 (18)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (17)  above.

 (Placed  in  Library  See  No.  LT  4540/06)



 (19)  ह)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Motilal  Nehru  National  Institute

 of  Technology  (formerly  known  as  Motilal  Nehru  Regional  Engineering  College),  Allahabad,  for

 the  year  2002-2003,  alongwith  Audited  Accounts.

 (ii)  =  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of

 the  Motilal  Nehru  National  Institute  of  Technology  (formerly  known  as  Motilal  Nehru

 Regional  Engineering  College),  Allahabad,  for  the  year  2002-2003.

 (20)Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (19)

 above.

 (Placed  in  Library  See  No.  LT  4541/06)

 (21)  |  Acopy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Tezpur  University,  Tezpur,  for  the

 year  2003-2004,  together  with  Audit  Report  thereon.

 (22)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (21)  above.

 (Placed  in  Library  See  No.  LT  4542/06)

 (23)  (a)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Council  for  Promotion

 of  Sindhi  Language,  Vadodara,  for  the  year  2004-2005.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the

 National  Council  for  Promotion  of  Sindhi  Language,  Vadodara,  for  the  year  2004-2005.

 (111)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  National  Council  for

 Promotion  of  Sindhi  Language,  Vadodara,  for  the  year  2004-2005,  together  with  Audit  Report

 thereon.

 (iv)  |  Acopy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  on  the  Annual  Audited

 accounts  of  the  National  Council  for  Promotion  of  Sindhi  Language,  Vadodara,  for  the  year

 2004-2005.

 (24)Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (23)

 above.

 (Placed  in  Library  See  No.  LT  4543/06)



 Unterruptions)

 THE  MINISTER  OF  STATE  IN  THE  DEPARTMENT  OF  COMMERCE,  MINISTRY  OF  COMMERCE  AND

 INDUSTRY  (SHRI  JAIRAM  RAMESH):  I  beg  to  lay  on  the  Table  a  copy  of  the  Export  of  Basmati  Rice

 (Quality  Control  and  Inspection)  (Amendment)  Rules,  2006  (Hindi  and  English  versions)  published  in

 Notification  No.  S.O.  791  (E)  in  Gazette  of  India  dated  the  24th  May,  2006,  under  sub-section  (3)  of  section  17

 of  the  Export  (Quality  Control  and  Inspection)  Act,  1963.

 (Placed  in  Library  See  No.  LT  4544/06)

 Unterruptions)

 MR.  SPEAKER:  Item  No.  5  Shri  Harin  Pathak.

 श्री  हरिन  पाठक  (अहमदाबाद)  :  इस  शोर-शराबे  में  मैं  कैसे  पेपर  ले  कर  सकता  हूं?  ...  (व्यवधान)


